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NHRC seecks ATR from Odisha, Jharkhand on tribal issues

AGENCIES

Kendrapara/Bhu-

baneswar, May 14: The
National Human Rights Com-
mission (NHRC) has sought
an action-taken report (ATR)
from the Chiefl Secretaries
of Odisha and Jharkhand
regarding issues of displace-
ment, tribal land alienation,
deforestation, and the overall
impact on tribal populations
caused by prolonged inac-
tion and negligence by state

authorities.

While hearing a plea filed
by human rights activist
Radhakanta Tripathy, the
commission Tuesday direct-
ed the authorities to submit
the ATR within 15 days.

In his petition, Tripathy
highlighted the severe and
long-standing impact of tribal
land alienation in both states,
affecting more than one lakh
tribal individuals.

He brought attention
to  svstemic exploitation

through manipulation of
land records, widespread
deforestation, and mass dis-
placement resulting from
development projects. These
factors, he argued, have de-
prived tribal communities
of their primary livelihoods,
cultural identity, and legal
land rights.

Tripathy urged the com-
mission to intervene by in-
vestigating the root causes
of land alienation, enforcing
protective policies, and en-

suring meaningful rehabil-
itation for the affected com-
munities.

In its observations, the
NHRC stated, “The commis-
sion is of the considered view
that the allegations levelled
in the complaint constitute
serious violations of the hu-
man rights of the victims.”

The petitioner also called
upon the NHRC to conduct
a comprehensive survey
and research, and to provide
recommendations to the gov-

ernment on the critical issues
faced by internally displaced
persons due to internal con-
flicts, wildlife sanctuaries,
and protected areas.

Furthermore, Tripathy
urged the commission to
advocate for the enactment
of a national law addressing
displacement and tribal land
alienation, covering all cate-
gories of displacements, and
ensuring the implementa-
tion of tribal welfare policies
across India.
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NHRC notice to Odishaand Jharkhand
Governments over tribal land rights

STATESMAN NEWS SERVICE

BHUBANESWAR, 1AMAY

The tribal land alienation in
Odisha and Jharkhand and its
debilitating impact on the tribal
settlers has come under National
Human Rights Commission
(NHRC)'s scanner with the apex
rights panelseeking Action Taken
Report (ATR) from the Govern-
ments of both the neighbouring
States,

Actingon the petition filed by
human rights lawyer Radhakanta
Tripathy the NHRC passed the
order and asked the Chief Secre-
taries of both the States to submit
the report expeditiously within
a period of 15 days.

The complainant had drawn
attention to the issue of systemic

National Human
Ricghis <

exploitation through manipulation
of land records, deforestation
and large-scaledisplacement due
to development projects, which
according to the petition have

stripped tribal communities of

theirprimary livelihoods, cultural
heritage and legal land rights.
The petitioner sought for the
meaningful rehabilitation for
affected tribal communities,
impacted by the governmental
measures.
“The Commission is of the
considered view that the allegations
leveled in the complaint are

pYIT™ VT

serious violations of the Human
Rights of the victims”, NHRC
observed in the order.

The petitioner alsorequested
the NHRC to make a compre-
hensive survey, research and
make recommendations to the
Government on the issues of
Internal Displaced Persons

The petitioner further requested
the NHRC to enact National Law
on displacements, Tribal Land
Alienation dealing with various
categories of displacements and
ensure implementthe Tribal Poli-
cies in India.
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NHRC, India’s coveted two-week online short- term internship programme on
human rights begins

https://nhrc.nic.in/media/press-release/nhrc-indias-coveted-two-week-online-short-term-
internship-programme-human-rights

Press Release
National Human Rights Commission
New Delhi: 14th May, 2025

NHRC, India's coveted two-week online short- term internship programme on human
rights begins

It enables students from far-flung and remote areas to participate in the programme
without traveling to New Delhi

Secretary General, Shri Bharat Lal, urges students to serve as ambassadors of justice,
equality, and dignity, reflecting India’s ethos of compassion

Out of 1,795 applicants from 21 States/ UTs, 80 students selected for the programme

The National Human Rights Commission (NHRC), India yesterday began its 2-week
online short-term internship (OSTI) programme. 80 university-level students from diverse
academic disciplines from 21 States and Union Territories have been shortlisted out of
1,795 applicants to participate in this programme. The two-week programme aims to
provide a comprehensive understanding of the promotion and protection of human rights
in the country.

NHRC, India Secretary General, Shri Bharat Lal, in his address, said that youth are the
torchbearers of India’s 5,000-year-old civilisational ethos of empathy, compassion and
justice. He urged the students to serve as ambassadors of justice, equality, and dignity,
and encouraged them to leverage this opportunity to understand India’s constitutional
framework and advocate for human rights and dignity of all. He also urged them to focus
on reflection over reaction and to make the best use of the opportunity to learn from
experts as a means to discover life’'s purpose. He also explained the rationale of this
online programme to expand outreach and enable students from far flung and remote
areas, who cannot travel to and stay at Delhi, to learn about various aspects of human
rights. He appealed to these students to fully utilise the opportunity to take maximum
benefit to equip themselves to protect and promote human rights.

He gave an overview of evolution of human rights in the country, constitutional provisions,
role of Supreme Court in protection and promotion of human rights, working of NHRC,
India's civilisational and cultural ethos to give refuge to persecuted people.


https://nhrc.nic.in/media/press-release/nhrc-indias-coveted-two-week-online-short-term-internship-programme-human-rights
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NHRC, India Joint Secretary, Shri Samir Kumar, gave an overview of the internship
programme and meticulously designed curriculum. It includes lectures, team and
individual competitions such as group research project presentation, book review and
declamation competition and virtual tours of institutions such as Tihar Jail, which offer
first-hand insights into the realities of human rights. Lt. Col Virender Singh is the Course
Coordinator of the programme.

The online short-term internship programme is designed to equip students from diverse
academic backgrounds with the knowledge and skills necessary to address human rights
challenges. Through interactive sessions and engaging activities, interns will gain a
deeper understanding of international human rights law, human rights issues specific to
India, and effective advocacy strategies.
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NHRC launches two-week online internship programme on human rights

https://ddnews.qgov.in/en/nhrc-launches-two-week-online-internship-programme-on-
human-rights/

The National Human Rights Commission (NHRC), India, has commenced its much-
anticipated two-week Online Short-Term Internship (OSTI) Programme aimed at
equipping young minds with a deeper understanding of human rights promotion and
protection in the country.

Out of a competitive pool of 1,795 applicants, 80 university-level students from varied
academic backgrounds across 21 States and Union Territories have been selected to
participate in the internship, the Commission announced in an official statement on
Wednesday.

Inaugurating the programme, NHRC Secretary General Bharat Lal addressed the interns,
emphasizing the importance of youth as torchbearers of India’s 5,000-year-old
civilisational values of empathy, compassion, and justice. He encouraged the students to
serve as ambassadors of justice, equality, and dignity, and to utilise this learning
opportunity to explore India’s constitutional framework and the essence of human dignity.

Highlighting the rationale behind the online format, Bharat Lal explained that the initiative
aims to widen the Commission’s outreach by enabling students from remote and far-flung
regions to access quality education on human rights without the logistical challenges of
travel and accommodation in Delhi.

He also provided an overview of the evolution of human rights in India, including
constitutional provisions, the pivotal role of the Supreme Court, and NHRC’s own
functioning and commitment to humanitarian values deeply embedded in India’s cultural
heritage.

NHRC Joint Secretary Samir Kumar presented a detailed outline of the internship
curriculum, which comprises expert lectures, group and individual competitions such as
book reviews, declamations, and research presentations. The programme also includes
virtual tours of institutions like Tihar Jail to provide practical exposure to real-life human
rights scenarios.
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NHRC Launches Online Short-Term Internship on Human Rights

https://kashmirconvener.com/2025/05/14/nhrc-launches-online-short-term-internship-on-
human-rights/

By Online Editor On May 14, 2025

New Delhi, May 14: The National Human Rights Commission (NHRC) of India has
commenced its two-week Online Short-Term Internship (OSTI) programme, with 80
university-level students selected from a pool of 1,795 applicants across 21 States and
Union Territories.

The internship is aimed at imparting foundational knowledge and insights into the
promotion and protection of human rights in India.

In his inaugural address, NHRC Secretary General Shri Bharat Lal emphasized the
importance of youth as carriers of India’s civilisational ethos rooted in empathy,
compassion, and justice. He urged the interns to act as ambassadors of justice, equality,
and dignity, and to seize the opportunity to deepen their understanding of the
constitutional framework and human rights mechanisms in India.

Highlighting the rationale behind conducting the programme online, Shri Bharat Lal said
it enhances accessibility for students from remote and far-flung areas who might
otherwise be unable to travel to Delhi. “Reflection over reaction,” he advised, encouraging
participants to introspect and engage meaningfully with the subject.

He also gave a historical and legal overview of human rights evolution in India, touching
on constitutional guarantees, the role of the Supreme Court, and India’s long-standing
tradition of providing refuge to persecuted communities.

Joint Secretary Shri Samir Kumar provided an overview of the meticulously designed
curriculum, which includes expert lectures, virtual institutional visits (including to Tihar
Jail), team and individual competitions, and interactive sessions. Participants will engage
in activities like group research presentations, book reviews, and declamation contests,
gaining practical insight into human rights issues and advocacy strategies.

Lt. Col. Virender Singh, who serves as the Course Coordinator, will guide the interns
through the diverse and enriching programme.

This internship initiative continues NHRC’s mission to build awareness, sensitise future
leaders, and strengthen the foundation of human rights culture among India’s youth.
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Online Learning On Rights

https://tathya.in/online-learning-on-rights/

By Tathya Correspondent - May 14, 2025

New Delhi: The National Human Rights Commission (NHRC), India began its 2-week
online short-term internship (OSTI) program. 80 university-level students from diverse
academic disciplines from 21 States and Union Territories have been shortlisted out of
1,795 applicants to participate in this programme.

The two-week program aims to provide a comprehensive understanding of the promotion
and protection of human rights in the country.

NHRC, India Secretary General, Bharat Lal, in his address, said that youth are the
torchbearers of India’s 5,000-year-old civilisational ethos of empathy, compassion and
justice.

He urged the students to serve as ambassadors of justice, equality, and dignity, and
encouraged them to leverage this opportunity to understand India’s constitutional
framework and advocate for human rights and dignity of all. He also urged them to focus
on reflection over reaction and to make the best use of the opportunity to learn from
experts as a means to discover life’s purpose.

He also explained the rationale of this online programme to expand outreach and enable
students from far flung and remote areas, who cannot travel to and stay at Delhi, to learn
about various aspects of human rights. He appealed to these students to fully utilise the
opportunity to take maximum benefit to equip themselves to protect and promote human
rights.
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NHRC India Launches Online Internship to Foster Youth Leadership in Human
Rights

Shri Lal encouraged the students to move beyond reaction and focus on reflection,
advocating for a deeper internalization of human rights principles.

https://www.devdiscourse.com/article/law-order/3381634-nhrc-india-launches-online-
internship-to-foster-youth-leadership-in-human-rights

Devdiscourse News Desk | Pretoria | Updated: 14-05-2025 21:59 IST | Created: 14-05-
2025 21:59 IST

The National Human Rights Commission (NHRC) of India has launched a two-week
Online Short-Term Internship (OSTI) Programme to foster awareness and leadership
among youth in the realm of human rights. Commencing yesterday, the programme has
drawn patrticipation from 80 university-level students selected from an impressive pool of
1,795 applicants spanning 21 States and Union Territories. This diverse cohort comprises
students from a wide array of academic disciplines, reflecting NHRC’s commitment to
nurturing a broad-based understanding of human rights among the country’s youth.

Promoting Empathy, Equality and Justice through Youth Engagement

In his inaugural address, NHRC Secretary General, Shri Bharat Lal, emphasized the
significant role of youth in perpetuating India’s rich civilisational legacy rooted in empathy,
compassion, and justice. He urged the interns to become ambassadors of constitutional
values, promoting justice, equality, and dignity for all individuals.

Shri Lal encouraged the students to move beyond reaction and focus on reflection,
advocating for a deeper internalization of human rights principles. He highlighted the
rationale behind choosing the online mode for the internship — making the programme
more inclusive and accessible to students from remote and underrepresented regions of
India who may not have the resources to travel to Delhi.

He also offered an insightful overview of the evolution of human rights in India, delving
into:

Key constitutional provisions safeguarding human rights
The critical role of the Supreme Court in upholding these rights
The working mechanisms and mandates of the NHRC

India’s long-standing tradition of offering refuge to persecuted communities, showcasing
the country’s historical commitment to humanitarian values

Curriculum Designed for Engagement and Practical Understanding


https://www.devdiscourse.com/article/law-order/3381634-nhrc-india-launches-online-internship-to-foster-youth-leadership-in-human-rights
https://www.devdiscourse.com/article/law-order/3381634-nhrc-india-launches-online-internship-to-foster-youth-leadership-in-human-rights
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NHRC Joint Secretary, Shri Samir Kumar, presented a detailed briefing on the structure
and content of the internship. He highlighted the programme’s meticulously crafted
curriculum, which is designed to offer students both theoretical foundations and practical
insights into human rights.

Key components of the curriculum include:

Expert-led lectures on international human rights law and India-specific human rights
issues

Interactive sessions on advocacy, rights awareness, and law enforcement

Competitions and activities such as group research presentations, book reviews, and
declamation contests

Virtual institutional tours, including an immersive tour of Tihar Jail, providing firsthand
exposure to human rights conditions in correctional institutions

The programme is being coordinated by Lt. Col. Virender Singh, who brings a disciplined
and structured approach to the internship, further enriching the learning experience.

Empowering Future Human Rights Advocates

The OSTI initiative underscores NHRC's mission to expand its educational outreach and
empower students from all corners of the country with the tools and insights necessary to
engage with pressing human rights challenges. By the end of the programme, participants
are expected to develop:

A deeper understanding of human rights frameworks
Skills in advocacy, critical thinking, and policy analysis
A renewed sense of purpose and commitment to social justice

This online internship stands as a significant step in bridging the urban-rural gap in human
rights education and ensuring that young voices from diverse backgrounds contribute
meaningfully to India’s democratic and humanitarian progress.
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NHRC, India’s coveted two-week online short- term internship programme on
human rights begins

https://orissadiary.com/nhrc-indias-coveted-two-week-online-short-term-internship-
programme-on-human-rights-beqins/

By OdAdmin On May 14, 2025

The National Human Rights Commission (NHRC), India yesterday began its 2-week
online short-term internship (OSTI) programme. 80 university-level students from diverse
academic disciplines from 21 States and Union Territories have been shortlisted out of
1,795 applicants to participate in this programme. The two-week programme aims to
provide a comprehensive understanding of the promotion and protection of human rights
in the country.


https://orissadiary.com/nhrc-indias-coveted-two-week-online-short-term-internship-programme-on-human-rights-begins/
https://orissadiary.com/nhrc-indias-coveted-two-week-online-short-term-internship-programme-on-human-rights-begins/
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NHRC invites entries for its 11th annual competition for short films on human rights
The last date to receive the entries is 31st August, 2025.

https://kalingatv.com/nation/nhrc-invites-entries-for-its-11th-annual-competition-for-
short-films-on-human-rights/

By Himanshu | Last updated May 14, 2025

New Delhi: The National Human Rights Commission (NHRC), India, has invited entries
for its 11th annual competition for short films on human rights. The last date to receive
the entries is 31st August, 2025. The winning entries will be awarded.

The Short Film Awards scheme was instituted by the Commission in 2015. The scheme
aims to encourage and acknowledge the cinematic and creative efforts of Indian citizens,
irrespective of their age, towards promoting and protecting human rights.

The short films may be in English or any Indian language, with subtitles in English. The
duration of the short film should be a minimum of 3 minutes and a maximum of 10
minutes.

The films could be documentary, dramatisation of real stories, or a work of fiction made
in any technical format, including animation, within the ambit of various socio-economic,
cultural, and political rights based on the following themes:

There is no entry fee or bar on the number of entries an individual can send to participate
in the contest. However, the participants must send each film separately with a duly filled-
in entry form. The terms & conditions, along with the entry form, can be downloaded from
the NHRC website: www.nhrc.nic.in or the link: Click here.

The film, a duly filled-in entry form, and other requisite documents may be sent using
Google Drive at nhrcshortfilm[atj]gmail[dotlcom. Any queries may also be sent to this
email address. (Source: PIB)
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Bhopal Rape And Blackmailing Case: NHRC Team Begins Probe, Flags Lapses In
Police Investigation

Team visits pvt college, records victims’ statement, reviews safety measures at the
institute

https://www.freepressjournal.in/bhopal/bhopal-rape-and-blackmailing-case-nhrc-team-
begins-probe-flags-lapses-in-police-investigation

Staff Reporter Updated: Wednesday, May 14, 2025, 10:07 PM IST

Bhopal (Madhya Pradesh): A three-member team of the National Human Rights
Commission (NHRC), headed by Priyank Kanungo, begun its investigation into the rape
and blackmailing of girl students of a private college, The case surfaced on April 18 and
five people including the kingpin of the racket have been arrested.

On Wednesday, the team visited the college involved, and questioned the authorities
regarding the case. The NHRC members also reviewed the safety measures taken by the
management for students. The team also met some of the victims and recorded their
statements.

Dissatisfied with the police investigation so far, the NHRC team has advised the officers
to probe certain aspects of the case to help uncover the larger racket.

The NHRC team, which arrived on Tuesday, is expected to submit its report and
recommendations after two days.

Speaking to media persons, Kanungo stated that the NHRC had received complaints that
a group of Hindu girl students at the college were targeted, sexually abused, and forced
into drug addiction. They were reportedly blackmailed with private videos and forced into
religious conversions, he added.

The probe team member further said that some victims have come forward, but it is
suspected that their number may cross a dozen. “Any other victim or citizen who wants
to share information about the case may approach the NHRC team, the member said.

He further stressed the need for police to probe the funding sources of the accused,
pointing that they were using expensive bikes and spending lavishly on the victims to lure
them.

“The police should seize their bikes and trace the money trail to examine possibilities of
money laundering and hawala transactions. It has also come to light that Club 90, located
near the college, was a student hangout where drugs were used.

However, the police failed to collect evidence from its six cabins before they were
demolished,” Kanungo said. Kanungo also raised questions on the role of local police for
its failure to take action against the Club.
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He also claimed that some locals were involved in college admissions in exchange for
cash and influencing students.

NHRC team has included certain points in its two-day probe to present a clearer picture
of the case, he said.

Notably, police have so far arrested five people in the case including the prime accused
Farhan Khan and Ali while the sixth accused Abrar remains at large.
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MP: Hindu girl students sexually exploited, says NHRC

https://www.thehansindia.com/news/national/mp-hindu-qgirl-students-sexually-exploited-
says-nhrc-971156

IANS | 14 May 2025 5:08 PM IST

HIGHLIGHTS Member of the National Human Rights Commission (NHRC) Priyank
Kanoongo said on Wednesday that Hindu girls were being deliberately targeted and
sexually exploited in Bhopal.

Bhopal: Member of the National Human Rights Commission (NHRC) Priyank Kanoongo
said on Wednesday that Hindu girls were being deliberately targeted and sexually
exploited in Bhopal. Kanoongo’s comments came against the backdrop of a high-profile
racket of an alleged nexus of love jihad in Bhopal that was busted a few weeks ago,
wherein nearly half a dozen girls students of a private engineering college complained
that they were sexually exploited by a group of the Muslim community.

He informed that upon receiving information, a team of NHRC arrived in Bhopal to
investigate the matter, adding that the NHRC team would carry out an investigation for
two days in Bhopal. He said that half a dozen victims have complained, but the number
of victims is expected to increase.

“‘NHRC would request the victims and their parents to come forward to lodge complaints,
while their identity would not be revealed. We had received the complaint, and a
preliminary investigation revealed that Hindu girl students were being targeted and were
being sexually abused. The accused persons not only sexually exploited them but also
videographed, served intoxication and forced them to convert their religion,” Kanoongo
told IANS.

Kanoongo further stated that there are several aspects on which an investigation need to
be done, adding that the NHRC team would make the entire thing very clear in the next
two days.

Meanwhile, he also questioned on Bhopal Police, saying what surprising that the local
area police station was located hardly 500 meters away from the college, but the police
did not take any action.

"Crime was operating in the city, but the Bhopal Police was sitting quietly. | also have
doubts that some evidences were destroyed by the police during their investigation. We
will investigate it thoroughly and come out with a concrete report in the next two days,"
he added.

Notably, after the shocking incident came into the fore a few weeks ago, the Madhya
Pradesh government set up a Special Investigation Team (SIT) of senior police officials
to investigate the matter.
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So far, five accused have been arrested for allegedly raping girl students by hiding their
identities and blackmailing them by making videos.

The main accused in the case, Farhan Ali, was arrested on May 3 in Bhopal.
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Anudeep Durishetty Orders Magisterial Probe Into Convict’s Death In Hyderabad

https://www.deccanchronicle.com/southern-states/telangana/anudeep-durishetty-
orders-magqisterial-probe-into-convicts-death-in-hyderabad-1878763

M Srinivas | 14 May 2025 12:34 PM IST

The convict died while undergoing treatment at Gandhi hospital on March 19, 2025.

Hyderabad: Hyderabad Collector Anudeep Durishetty has ordered a magisterial probe
into the death of convict Dana Sani Mallesh alias Podium Mallesh while undergoing
treatment at Gandhi hospital on March 19, 2025.

The National Human Rights Commission (NHRC) Deputy Registrar has informed that the
Commission has received intimation regarding the custodial death of 37-year-old Sani
Mallesh, who was the prisoner 7078, at the Gandhi hospital.

The G.0.Ms.No.51 Home department dated February 2, 2003 stipulates that in case of
death of an undertrial prisoner or one serving sentence, even in a hospital, the inquest,
postmortem, and a magisterial inquiry has to be done.

As per the government order, the Hyderabad Collector ordered a magisterial inquiry.
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NHRC issues notice to Odisha and Jharkhand governments over tribal land rights

Acting on a petition filed by human rights lawyer Radhakanta Tripathy, the NHRC passed
the order and asked the Chief Secretaries of both states to submit the report expeditiously
within 15 days.

https://www.thestatesman.com/india/nhrc-issues-notice-to-odisha-and-jharkhand-
governments-over-tribal-land-rights-1503432696.html

Statesman News Service | Bhubaneswar | May 14, 2025 8:46 pm

The tribal land alienation in Odisha and Jharkhand and its debilitating impact on the tribal
settlers has come under the National Human Rights Commission (NHRC)’s scanner, with
the apex rights panel seeking an Action Taken Report (ATR) from the governments of
both the neighbouring states.

Acting on a petition filed by human rights lawyer Radhakanta Tripathy, the NHRC passed
the order and asked the Chief Secretaries of both states to submit the report expeditiously
within 15 days.

The complainant had drawn attention to the issue of systemic exploitation through
manipulation of land records, deforestation, and large-scale displacement due to
development projects, which, according to the petition, have stripped tribal communities
of their primary livelihoods, cultural heritage, and legal land rights.

The petitioner sought meaningful rehabilitation for affected tribal communities, impacted
by the governmental measures.

“The Commission is of the considered view that the allegations levelled in the complaint
are serious violations of the human rights of the victims,” NHRC observed in the order.

The petitioner also requested the NHRC to make a comprehensive survey, research, and
recommendations to the government on the issues of internally displaced persons.

The petitioner further requested the NHRC to enact a national law on displacements and
tribal land alienation to address various categories of displacements and to ensure the
implementation of tribal policies in India.
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Mumbai Crime News: Govandi Residents Seek Judicial & Departmental Inquiry
After Senior Shivaji Nagar Officer Is Held For Bribery

In a major crackdown on corruption within the police force, Mumbai ACB arrested Sr.PlI
Bapurao Madhukar Deshmukh (57), head of the Shivaji Nagar police station, on Tuesday
night. He was caught red-handed accepting a bribe of Rs 1 lakh from a school trustee at
the police station.

https://www.freepressjournal.in/mumbai/mumbai-crime-news-govandi-residents-seek-
judicial-departmental-inquiry-after-senior-shivaji-nagar-officer-is-held-for-bribery

Dhairya Gajara Updated: Wednesday, May 14, 2025, 03:31 PM IST

Mumbai: The residents of Govandi have demanded a judicial and departmental
investigation into an alleged systematic corruption at Shivaji Nagar police station after its
senior inspector, Bapurao Madhukar Deshmukh, was arrested by the Anti-Corruption
Bureau (ACB) for accepting a bribe on Tuesday.

About The Case

In a major crackdown on corruption within the police force, Mumbai ACB arrested Sr.PI
Bapurao Madhukar Deshmukh (57), head of the Shivaji Nagar police station, on Tuesday
night. He was caught red-handed accepting a bribe of Rs 1 lakh from a school trustee at
the police station. This amount was reportedly part of a bigger bribe amount of Rs 2.5
lakh that he had allegedly demanded for providing police protection and assistance in a
legal matter.

Concerned Citizens of Govandi, a citizens’ action group, has demanded a thorough
investigation into the Shivaji Nagar police station’s working during Deshmukh’s tenure.
Residents alleged that several offences were lodged falsely or selectively, influenced by
bribes or personal gain. Innocent citizens were allegedly harassed, falsely implicated, and
denied fair trial rights, leading to serious violations of the right to equality and the right to
life, alleged the citizens.

On Wednesday, the residents wrote to the Mumbai Police Commissioner, Maharashtra
Home Department, Director General of ACB, National Human Rights Commission,
Registrar (Judicial) of the Hon’ble Bombay High Court, and the Lokayukta highlighting
multiple demands. They demanded a thorough forensic audit of Deshmukh’s call detail
records (CDRs), WhatsApp logs, financial assets, and all communication with subordinate
officers. They also sought a complete legal review of all FIRs registered during his tenure
and discharge proceedings for victims of wrongful prosecution.

The citizens emphasised the urgent need for CCTV surveillance with audio-video
recording at every operational point in the police station, weekly surprise audits by senior
IPS officials, annual integrity audits for officers in high-sensitivity areas, and public
disclosure of investigation findings under the RTI Act. They have also demanded that the
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corrupt proceeds should be recovered and transferred to the Maharashtra Police Welfare
and Infrastructure Development Fund.

Shaikh Faiyaz Alam of the citizens’ group said, “This incident has sent shockwaves
across the local community. This incident has exposed what citizens believe to be a deep-
rooted system of corruption, extortion, and institutional failure within the local policing
mechanism. This case highlights not just individual misconduct but a structural collapse
of public trust in the law enforcement system. We demand urgent, transparent, and
accountable action to restore faith in democratic policing.”
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